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som States/systems face shortages of 
power due to various technical reasons. 
supplies of coal being one of them. 

Supply of coal to thermal . power 
stations is continuously monitored in 

rms of both quality and quantity. Joint 
sampling Df coal by the coal (X)I)lpailies 
and p<>wer stations authorities is in vogue 
at several locations. Coal handling 
plants at the coal mines are also being 
installed in a phased manner. 
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Application For Industrial Licences 

6018. SHRI NIHAL SINGH: ' Will 
the Minester of INDUSTRY be pleased 
to state: 

(a) the nwnber of application for 
industrial licences r·eceived in tho 
Ministry as on 31 December, 1982; and 

(b) the number of applications, out of 
them disposed of and the details of the 
persons to whom letters of intent and 
ind ustrial licences have been issued ? 

THE MINISTER OF INDUSTRY 
(SHRI . NARAYAN DATT TIWARI): 
(a) During the year 1982, 2131 industrjal 
licence applications tinder th e provisions 
of the Industries (Development & 
RegUlation) Act, 1951 were received from 
various entrepreneurs for setting up of 
industrial units in different parts of tho 
country. 

(b) Of these, 678 applic tions have so 




